\ 2261 TEM NO. 111 I N COURT NO. 4 SECTION |1 A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Crimnal Appeal No(s).968/2011

CENTRAL BANK OF | NDI A Appel | ant ('s)
VERSUS
HUSAI NY FAKHRUDDI N & ORS. Respondent ( s)
(Wth appl n. (s) for interim relief and interim relief and of fice
report)
Date : 26/10/2016 This appeal was called on for hearing today.
CORAM :

HON&#39; BLE MR, JUSTI CE R K. AGRAVAL
HON&#39; BLE MR. JUSTI CE AM TAVA ROY

For Appellant(s)
M's. Dua Associ at es, Adv.

For Respondent (s) M. Tushar Mehta, ASG

M. P.K Dey, Adv.

M. Rajat Nair, Adv.

M. Sant osh Kumar,

M. Mikesh Kumar Marori a, Adv.
Ms. Madhavi Di van, Adv.

M. Shravanth Paruchori, Adv.

M. M Ranbabu, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
On t he request of | ear ned counsel for t he petitioner,
list the matter tonmorrow i.e. 27.10.2016.

(ASHA SUNDRI YAL)
COURT MASTER ( CHANDER BALA)
COURT MASTER



